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IN THE CENTRATJ ArnUNISTR7.\TIW. T"R.IBUNAL, JAJPUR BBNCH, JAIPUR. 

CP 6/99 (07.\ 586/9~) DZ\TP. OF ORnF.P.. 

1'1ohd. 1'1asoom son of Shri_ n.bc'lul Suhhan, aged al-iout /.4 years, 

resident of H-4008, Azaa 1'1arg, C-Scheme, Jaipur. l?resently 

wor1<ing ci.s r.asual Wor1<er, Passport Office, Jaipur • 

• • • • Applicant. 

VBRSUS 

1. Shri K. RFlghunath, Secretary, Ministry of External 

7.\ff,-,irs, Government of India, New nelhi. 

2. Rhri B.•1 • nas, Passport Officer, Lal1<othi, University 

Marg, Tonk Rocia, Jaipur. 

3. Shri Birdhi rhana, superintenaent, Passport Office, 

lal Kothi, University Marg, Ton"'<. Roaa, Jaipur • 

•... "R.esponaents. 

Hr. R.D. Tripathi, Counsel for the applicant. 

Mr. Bhanwar Bagri, Counsel for the responaents. 

COR:n.M 

Bon'l-ile l'~r. H.O. Gupta, 1'1eml-ier (:n.aministrative) 

TTon'hle Mr. M.TJ. Chauhan, ~~eml-)er (Jnaicial) 

ORD:RR (ORJ\L) 

This Contempt Petition has heen filer for the allegea 

aisol-ieclience of the order of the Trihunal dated 18.5.1998. 

/.. The learned counsel for the applicant suhmi.ts that he 

wants to wi thc'lra.w this CP and wants to file an 1'1;1\ for proper 



executiOn of the 
limitation. However, 

order. Prayer sranted subject to 

time spent in persuing the Contempt 

Petition may be a good reason for condoning the delay for 

the said period in the MA, if filed. Accordingly, this 

Contempt Petition is dismissed as withdrawn. Noticees are 

discharged. 

~ey, 
(M.L. CHAUHAN) 

MEMBER (J) 

~ 
(H.O. GUPTA) 

MEMBER (A) 


